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NHRC notice to Gurgaon police
chief over woman’s harassment

New Delhi, Sept. 5: The
NHRC, on Thursday, sent
a notice to the Gurgaon
police commissioner over
reports that a domestic

help was allegedly
detained for several
hours, stripped, and

thrashed by police person-
nel after her employers
accused her of theft.

The Gurgaon police
chief has reportedly initi-
ated a departmental
enquiry into the incident
and sent four policemen,
including the SHO, to the
police lines, the National
Human Rights
Commission (NHRC) said.

“The NHRC has taken
suo motu cognisance of
media reports that a 30-
year-old maid was
detained for several

hours, stripped, and
thrashed badly on allega-
tions of theft by the police
personnel of DLF-I police
station at Gurgaon in
Haryana on Tuesday,” the
rights’ panel said in a
statement.

The NHRC has issued a
notice to the Gurgaon
police commissioner,
seeking a detailed report
along with action taken
against the guilty police
personnel in four weeks.

The commission, in its
notice, observed that the
contents of the media
reports, if true, are a mat-
ter of concern as the
“inhuman, barbaric, and
atrocious act,” allegedly
perpetrated by the police
personnel inside the
police station raises seri-

ous issues of violation of
human dignity, liberty,
life, and safety of the vic-
tim.

It further observed that
the media reports also
seem to suggest “gross
violation of duty by the
public servants, destroy-
ing the fundamental edi-
fice of the rule of law,
which clearly ensures that
no one shall be deprived of
the safety of life and limb,
much less, an outrageous
act of dehumanising a
helpless woman, whose
modesty appears to have
been trampled down by
the police personnel.”

The victim, who is from
Assam, was working as a
domestic help in a house
located at DLF Phase-I in
Gurgaon. — PTI
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¥ NHRC issues
notices to
Haryana in
two cases

SPECIAL CORRESPONDENT
NEW DELHI

The National Human
Rights Commission on
Thursday issued notices to
the Haryana government
and the police in two cases
- one involving the report-
ed suicide of a rape victim
at a police station in Yamu-
nanagar and the other
about the alleged deten-
tion and beating of a wo-
man at a Gurugram police
station.

Taking suo motu cogni-
sance of media reports on
Wednesday, the NHRC is-
sued notices to the Chief
Secretary and Director
General of Police of Harya-
na over the reported sui-
cide by a complainant, al-
leging inaction in her rape
case, at Jathlana police sta-
tion. Seeking reports with-
in six weeks, the NHRC also
asked the DGP to inform it
about the action taken
against the police person-
nel involved.

According to reports,
the victim was tired of re-
peated visits to the police
station in her effort to seek
justice.

In another case, the
NHRC issued a notice to
Gurugram Police Commis-
sioner over reports of a 30-
year-old woman, who
works as a maid, being de-
tained, stripped and bea-
ten up by police personnel
at DLF-I police station after
being accused of theft on
Tuesday. The police com-
missioner was asked for a
detailed report within four
weeks.
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Help beaten up:
NHRC notice to

(Gurgaon top cop

New Delhi: The National
Human Rights Commission
Thursday sent a notice to the
Gurgaon police commissioner
over reports that a domestic
help was allegedly detained for
several hours and thrashed by
police personnel. The Gurgaon
police chief has reportedly ini-
tiated a departmental enquiry
into the incident. “The NHRC
has taken suo motu cognisance
of media reports that a 30-year-
old help was detained, stripped
and thrashed badly on allega-
tions of theft by the police per-
sonnel,” the statement said.

The NHRC has sought a de-
tailed report from the police
commissioner in  four
weeks. PTI
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NHRC notice to Gurgaon top cop

for torturing maid from Assam

NEW DELHI: The NHRC on
Thursday sent a notice 1o
the Gurgaon police commis-
sioner over reports that a
domeslic help was allegedly
detwined for several hours,
stripped and thrashed by
palice personnel alter her
employers accused her of
thef1.

The Gurgaon police chiel
has rcpurledly initiated a
departmental enquiry inlo
the merdent and sent four
policemen. including the
SHO. to the police lines, the
National Human Rights
Commissibn said,

“The NHRC has taken
sSuo moty cognisance of
media reports that a 30-year-
old maid was detained for
severil hours. stripped and
thrashed bhadly on ullegu-
tions of theft by the police
personnel ol DLE-I Police
Station. Gurugram. Harvana
on Tuesday.” the rights
pimel said in o statement.

The NHRC has issued o
notice w the Gureaon po-
lice commissioner, seeking o
detailed report, along with
action taken against the
guilty police personnesi. in
four weeks,

The Commission in its
notice abservad that the
contents of the media re-
ports, if true. are & matter of
concern as the "inhuman,
barbaric and atrocious act”,
allegedly perpetrated by the
police personnel indide the
police station raises serious

*“The police officials allegedly took her to
a room in the police station and removed
her clothes and severely assaulted her
fragile limbs. It has also been reported
that her lower back was hit so badly
that the skin had peeled off as a
result she was not able to walk™

issue of vielation of hunin
dignity, liberty, life und
safely of the victim.

It further observed thut
the media reports also seem
16 suggest "gross violation
of duty by the public serv-
ants, destroying the funda-
mental edifice of the rule ol
law. which clearly ensures
that no one shall be deprived
of the safety of life and limb,
much less, an putrageous act
of dehumanising a helpless

woman; whose modesty ap-

pears o Have been ttampled
down by the police person-
nel”.

The victm, who is from
Assam: was working as a
dbomestic help in a house
Incated in DILF Phase-1. Gur-
saon,

On July 31, a theft oe-
curred in the house. The
aowner of the house sus-
pected two women, inelud-
ing the female domestic
help i contiection with the
incident.

DLF Phase-1 police reg-
istered o case against the

woman nd called the sus-
pect to the palice station for
questioning at 2 am on
Tuesday, the NHRC said,
quoting the reports.

"Allegedly, the police of-
ficials took her to a room in
the police station and re-
moved her clothes and se-
verely assaulted her fragile
limbs, Tt has also been re-
poried that her lower back
was hit so badly thal the
skin had peeled ofT as u re-
sult she was not able to
walk." it saud,

It is further reported that
around 9 pmy, the same day,
the viclim called her huos-
band to the police station.

The police personnel
asked him 1o take her home
and bring buack the next day,
the statement said.

The incident came to
light only dlter some North-
East organisutions got 1o
know' of her ordeal and they
protesied it front of the po-
lice station demanding ac-
tion ugainst the erring po-
lice personnel, it spid. (P11
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